NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 30.04.2024 (TUESDAY)

CHENNAI BENCH (HYBRID MODE)

10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial)
Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial)
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No.

Name of the Parties

Counsel for
Appellants

Counsel for
Respondents

1. | Comp App (AT) (CH)
(Ins) No. 139/2024
For Direction

IA No. 375/2024

JDA Consultancy
Services Pvt. Ltd.
Limited & Anr.

Vs

Ms. Rajashree
Santhanam
Liquidator-
Anandaram
Developers Pvt Ltd &
Anr.

Ms. Shubharanjani
Ananth

2. | Comp App (AT) (CH)
(Ins) No. 140/2024
For Stay

IA No. 376/2024

Reichindia Pharma
Ltd. Rep by its
Managing Director
Mr. Syam Sunder
Chidara

Mr. CV Shailandaran

3. | Comp App (AT) (CH)
(Ins) No. 142/2024
For Stay

IA No. 384/2024

Siva Neelakanta
Butta & Anr.

Vs

Gonugunta Murali,
Butta Infrastructure
Pvt. Ltd.

Mr. Avinash
Krishnan Ravi

4. | Comp App (AT) (CH)
No. 15/2024

For Stay

IA No. 241/2024

The Assistant
Commissioner of GST
and Central Excise,
Cuddalore

Vs

Mr. A Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd.

Mr. P Raj Kumar
Jhabakh

S. | Comp App (AT) (CH)
No. 16/2024

Paul Joseph

Vs

Union of India rep
through Serious
Fraud Investigation
Org. & Anr.

Mr. Ashok B Shenoy



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Comp App (AT) (CH)
No. 23/2024

Nagarjuna Agro
Chemicals Pvt. Ltd &

Dr. SV Rama Krishna
Ms. Lakshana

For Exemption 3 Ors. Viravalli
IA No. 382/2024 Vs
For Stay Mr. Shrikant Gopilal
IA No. 383/2024 Rathi & 3 Ors.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7. | Comp App (AT) (CH) T. Raviprasad Mr. Zain A Khan Mr. Bikki Ravendra
(Ins) No.399/2022 Vs Babu - R2
For Exemption SCL Infratech Ltd. &
IA No. 951/2022 Anr.
For Stay
IA No. 952/2022
Leave to file
IA No. 953/2022
To Adv. Hg.
IA No. 70/2024 WITH
8. | Comp App (AT) (CH) Damavarapu Mr. Kumar Anurag Mr. Bikki Ravendra
(Ins) No.400/2022 Srinivas Singh Babu - R1
Leave to file Vs
IA No. 957/2022 VR Constructions &
For Exemption Anr.
IA No. 958/2022
For Stay
IA No. 959/2022
To Adv. Hg.
IA No. 71/2024
9. | TA (AT) No.188/2021 | Dr. Joe Verghese & 3 | Mr. M. Narayana Mr. AM Sridharan R1
(CA (AT) No.77/2019) | Ors. Bhat Mr. Saji P John-R4 &
For Condone Delay Vs RO
IA No. 301/2023 Omega Hospitals Pvt Mr. Prasad
For Direction Ltd & 6 Ors. Vijayakumar- R5
IA No. 219/2024
WITH
10. | TA (AT) No. Dr. P Mahabala Rai Mr. K Sathyamurthi Mr. AM Sridharan R1
189/2021 Vs Mr. Prasad
(CA (AT) No. Omega Hospitals Pvt. Vijayakumar- RS
105/2019) Ltd. & 10 Ors.
11. | Comp App (AT) (CH) Servocraft HR Mr. Manuel Anand M/s Gupta & Ravi -

No. 8/2022
For Condone Delay
IA No. 67/2022

Solution Pvt Ltd & 3
Ors

Vs

M G Helen & 3 Ors.

R1-R3




For Directions

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
12. | Res App No. 06/2023 | The Recovery Officer, | Ms. R Meenakshi
in Employees’ Provident
Comp App (AT) (CH) Fund Organization
(Ins) No. 226/2023 Vs
IA No. 800/2023 M/s. Sri
Nagananthana Mills
Ltd & Anr.
For Defects/Rectification
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
13.[9805118/01479/2022 | SNJ Distillers Pvt. Mr. Avinash
(Dairy No. 670/2022) | Ltd. Krishnan Ravi
Vs
S Rajendran,Head
Monitoring
Committee in the
matter of Empee
Distilleries Ltd.
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
14. | Comp App (AT) (CH) G. Ravi Sankar & Ms. R Moneshaa Dr. SV Ramakrishna-
No. 93/2023 Anr. R1 R2
For Stay Vs
IA No. 1172/2023 S Radhakrishnan &
2 Ors.
15. | Comp App (AT) (CH) Geometrix Laser Mr. Amir Bavani Mr. CV Shailendran
No. 113/2023 Solutions Pvt Ltd Mr. Jerin Asher
For Stay Vs Sojan- R1
IA No. 1389/2023 Dr BVS Lakshmi &
For Urgent listing Anr.
IA No. 1388/2023
16. | Comp App (AT) (CH) Future Ventures Mr. Pradeep Joy Mr. Hari Kumar G

(Ins) No. 157/2023
For Stay
IA No. 522/2023

Private Limited
(Erstwhile Paptrade
India Private Limited)
Vs

Prathap Pillai, RP of
M/s. Tenny Jose Ltd.

Nair




17. | Comp App (AT) (CH) Mr. Pramod Mr. K Jagannathan Mr. Alladi Rahul- R1
(Ins) No. 256/2023 Paranthaman,
For Exemption Suspended Director
IA No. 811 & of Sri Paranthaman
812/2023 Textiles Pvt Ltd
For Stay Vs
IA No. 813/2023 Ram Raghav Spintex
Pvt Ltd. & Anr.
18. | Comp App (AT) (CH) Xander Finance Pvt. Mr. Abhishek Mr. Perikal K Arjun
(Ins) No. 264/2023 Ltd. Jenasenan
Delay in filing Reply Vs
IA No. 233/2024 Valdel Engineers and
Constructors Pvt.
Ltd.
19. | Comp App (AT) (CH) Mamtha Steels Mr. Ramesh Kumar Mr. Pradeep
(Ins) No. 381/2023 Corporation Chopra Jayaraman
Vs
Yosmite Engineering
Pvt. Ltd.
20. | Comp App (AT) (CH) Gireesh Sanghi Mr. Yogesh Jagia Mr. Saai Sudharsan-
No. 02/2024 Vs R2
For Condone Delay Fancy Zippers Pvt.
IA No. 51/2024 Ltd. & 10 Ors.
For Interim Relief
IA No. 50/2024
21. | Comp App (AT) (CH) Y Ramesh, Mr. Sandeep Kumar Mr. Yahya
(Ins) No. 15/2024 Suspended Director, | Ambalavanan Batatawala
To Dispense with Navayuga Infra
IA No. 55/2024 Projects Pvt. Ltd.
For Stay Vs
IA No. 56/2024 MKS Constro
Additional docs. Venture Pvt. Ltd.
IA No. 301/2024
22. | Comp App (AT) (CH) M/s Quality Mr. Rohit Jain Mr. Pranay Agarwal
(Ins) No. 24/2024 Industries, through
For Stay its Partner Siddharth
IA No. 86/2024 Jain
Vs
Kamalesh Kumar
Singhania
23. | Comp App (AT) (CH) H.M.Textiles Pvt. Ltd. | Dr. KS Ms. PV Rajeswari

(Ins) No. 69/2024
For Urgent Hearing
IA No. 203/2024
For Direction

IA No. 202/2024
Additional docs

IA No. 204/2024

Vs
Jai Hind Spinning
Mills Limited

Ravichandran, PCS




24.

Comp App (AT) (CH)

(Ins) No. 125/2024
For Stay

IA No. 339/2024
For Exemption

IA No. 337 &
338/2024

Triumph Global India
Pvt. Ltd.

Vs

Mr. Naren Sheth,
Liquidator, Aster Pvt.
Ltd.

Ms. Aakanksha
Nehra

Mr. Varun Srinivasan

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

25. | TA (AT) No. M/s Metal Gems Dr. Harsh Surana
244 /2021 Vs
(CA (AT) (Ins) No. M/s Saranya
766/2020 Forgings & Engineers
For Delay India Pvt. Ltd.

IA No. 2050/2020
Additional docs
IA No. 2051/2020)

26. | Comp App (AT) (CH) Y Shivaram Prasad M/s Ramani and Mr. AM Ilango- R1
(Ins) No. 178/2023 Vs Shankar Mr. B Dhanaraj-R2
Urgent Hearing S. Dhanapal, Ms. Abitha Banu-R5
IA No. 576/2023 Liquidator of
For Stay Servalakshmi Paper
IA No. 577/2023 Limited & 4 Ors

WITH

27.| Comp App (AT) (CH) Indian Overseas Mr. ML Ganesh Mr. AM Ilango- R1
(Ins) No. 180/2023 Bank Mr. B Dhanaraj-R2
For Stay Vs
IA No. 579/2023 Mr. S. Dhanapal

Liquidator of M/s
Servalakshmi Paper
Ltd. & Anr.

WITH

28. | Comp App (AT) (CH) VMS Industries Mr. Nakul Mohta Mr. AM Ilango -R1
(Ins) No. 186/2023 Limited Mr. B Dhanaraj-R4
For Exemption Vs
IA No. 598 & Mr. S Dhanapal,

599/2023 Liquidator & 3 Ors
For Stay
IA No. 597/2023
Additional docs.
IA No. 673/2023
29. | Comp App (AT) (CH) Telangana State Ms. Pooja Chopda Mr. Y

(Ins) No. 192/2021
Leave to file

IA No. 390/2021
For Exemption

IA No. 391/2021
For Stay

IA No. 392/2021

Southern Power
Distribution Co Ltd,
Hyderabad

Vs

Nethi Mallikarjuna
Shetty, RP of
Techtron Poly Lenses
Limited & Anr.

Suryanarayana-R1
Mr. Shabbeer
Ahmed- R2




30. | TA (AT) No. Kamini Metalliks Mr. Abhijeet Swaroop | Mr. T Ravichandran-
246/2021 Private limited R2
(CA (AT) (Ins) No. Vs
873/2020) Indian Renewable
Energy Development
Agency Limited &
Anr.
31. | TA (AT) No. 44/2022 | M/s Synthite Mr. CV Shailendran Mr. Saurabh Agarwal
(CA (AT) No. Industries Pvt. Ltd. Mr. Jerin Asher - RS
324/2019) Vs Sojan
3A Capital Services
Ltd. & 7 Ors.
32.| Comp. App (AT) (CH) | Ansarudeen Haneefa | Mr. Vipin Warrier Mr. Yogindunath
No.33/2022 and Anr. Sreenivas- R1, R3 &
For Stay Vs R4
IA No. 393/2022 Sulaiman Assanar
Kunju and 3 Ors
33. | Comp App (AT) (CH) Itakem Finichem Pvt. | Mr. Pawan Jhabakh
(Ins) No.280/2022 Ltd.
Additional docs. Vs
IA No. 598/2022 Iconium Leather
For Exemption Works Pvt. Ltd.
IA No. 597/2022
34. | Comp App (AT) (CH) Mr. Kamma M/s. HK Law Offices | M/s. Shivakumar
(Ins) No. 310/2023 Srinivasa Rao, Mr. HK Chaturvedi and Suresh- R1
For Stay Suspended Director
IA No. 958/2023 of the Suspended
For Exemption Board of Directors of
IA No. 959 & Corporate Debtor
960/2023 M/s. Trichy-
For Addl. docs Thanjavur
IA No. 961/2023 Expressways Limited
IA No. 1287/2023 Vs
IDBI Bank Limited &
Anr.
35. | Comp App (AT) (CH) Union Bank of India, | Mr. Bhagavath Ms. Lakshana

(Ins) No. 19/2024
For Stay
IA No. 66/2024

Rep by Asst. General
Manager, Stressed
Asset Management
Branch

Vs

Ashish Vyas, RP of
Maan Sarovar
Properties
Development Pvt.
Ltd.

Krishnan

Viravalli




02:00 pm

In the Court of Hon’ble Mr. Justice Yogesh Khanna, Member (Judicial)
Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial)
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Comp App (AT) (CH) Park Energy Pvt. Ltd. Mr. Dhananjaya Sud | Mr. Pranava
(Ins) No. 62/2023 Vs Charan-R1
For Exemption State Bank of India &
IA No. 227 & Anr.
228/2023
For Stay
IA No. 229/2023
Additional docs.
IA No. 269/2023

Copy to:
By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
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